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Part II - Section 3 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
   RURAL DEVELOPMENT AND PANCHAYATI RAJ DEPARTMENT 

 

Order No: 54 of RD&PR of 2026 

Dated: 03 .09.2026 

 

Subject: Publication of notification of Parkachik and Rangdum Panchayat 

Halqas issued by Election Commission for  UTs. 

 

Apropos to the subject quoted above, the notification of jurisdiction/ area 

of Parkachik and Rangdum Panchayat Halqas issued by the Election Commission 

for UTs vide Notification No: 10-1/EC/LDH/2023 dated: 31.08.2026, regarding 

the creation of afore noted Panchayat Halqas  is published for information of 

general masses of Ladakh. 

 

The notification is enclosed herewith. 

 

 लद्दाख, 04 ससतंबर, 2026  

 LADAKH, FRIDAY, SEPTEMBER, 04, 2026  

भारत सरकार 
GOVERNMENT OF INDIA 

 
 

     

एस.जी.-एल.डी.-अ.-04092026-1823
SG-LD-E-04092026-1823



Sd/- 

Nidhi Malik, IAS,  

                                                                                    Adminstrative Secretary RD&PRI                                                                                                                                                          

UT ladakh 

   

 

File No:M/4288/2026-US (RDPR)          

 

  Copy to the: 

 

1. Chief Secretary, UT Ladakh. 

2. Secretary, Election Commission for UTs. 

3. Director Rural Development & panchayati Raj, UT ladakh. 
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